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Shri N. B. Chowdhiny: Yes.
Shri L. B. Sbaftii: I shall require 

notice for that.
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*13(9. Shri Gidwuii: WiU the Mi­
nister of Food and Agricuttore be
pleased to state :

(a) whether it is a fact that the In­
dian Council of Agricultural Re­
search has decided to offer annually, 
a number of fellowships for agricul­
tural research;

(b) if so, the number of such fellow- 
diips; and

(c) how the selection will be made?

The Minister of Africaltne (Dr. P. 
S. Deshtiakh): (a) Yes.

(b) 22 Research fellowships are 
awarded annually.

(c) Preliminary selection will be 
made by Selection Sub-Committees 
constituted by the Council. The final 
selection will be made by the Main 
Selection Committee assisted by the 
Chairmen of the Selection Sub-Com­
mittees.

Shri G id n u i: What are the terms 
on which these scholarships arc paid?

Dr. P. S. DeshnnUi: We give for 
the junior research scholarship Rs. 100 
per month, and for the senior scholar­
ships Rs. 150 per month. The subjects 
are as follows: agronomy, hoi îcul- 
ture, agriculture, entomology, mico- 
logy, plant entomology, soil science, 
agricultural chemistry, agricultural 
economics, agricultural botany, dairy­
ing. animal husbandry, agricultural 
statistics.

Siui Bbagwat Jha Azad: May I
know by what time this offer of fel­
lowships v/iU be implemented?

Dr. P. ,S. Dethnakh: We have al­
ready begun it. and IS fellowships 
were awarded in the year 1954-55.

Shri RacaMhoBdn Reddi: May I 
know whether these scholarships are 
distributed State-wise and whether

they are taken on merit or iOD'thtf to- 
commendations of the State Govern­
ments?

Dr. P. S. Deshmnkh: They are me­
rit scholarships and I do not think any 
attention is paid to the distribution 
State-wise.

Shri Pnnnoose: May I know the 
number of persons who will be given 
these scholarships and also whether 
Government appreciate the fact that 
in view of the varied conditions of 
Indian agriculture, every State should 
have some people in this?

Dr. P. S. Deshmnkh: As I said in 
my answer, there are 22 research fel­
lowships and they are to be given 
at the research Institute here. Therb 
may be other scholarships for other 
institutions.

Shri B. S. Mnrthy: May I know 
whether any reservation has been 
made for the Scheduled Castes and 
Scheduled Tribes?

The Minister of Food and Agricnl- 
tare (Sbri A. P. Jain); No. Sir. No 
reservation has been made, and it is 
not intended to make any reservation.

Shri VelayodlMn: He says he does 
not intend to make a reservation. 
us know what it is, why he is doing 
like that. The Constitution says......

Shri B. S. Murthy: We protest
against this sort of insulting answer.

Shri Velayudhan: It is an auto­
cratic way of answering.

Mr. Speaker: The hon. Member, I 
think, put the question very strongly 
and he got the reply very strongly. It 
is open to the Government to say that 
they do not intend doing so. If, fur­
ther, Members want to put a question 
why there is no reservation......

Shri Velayndhan: That is what I 
asked.

Mr. Speeker: The hon. Member 
asked later.

Shri A. P. Jain: These are research 
scholarships awarded purely on merit, 
and therefore it is not intended to 
make any reservation.
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Mr. Speaker: He says it is purely on 
merit. So far as .the sdiolarship is 
concerned, there is no question of re> 
nervation.

K andala Port

*1363. Shri Boovaraghasamy: Will 
the Minister of Transport be pleased 
to state;

(a) whether it is a fact that Gov­
ernment are giving advance payment 
to the contractors for the construction 
of Kandala Port; and

(b) if so, how much and on what 
conditions?

The Deputy Minister of Railways 
and Transport (Shri Alagesan: (a)
Yes, Sir.

(b) Advance totalling Rs. 78J4.S00 
on the conditions prescribed io 
the contract plus special advances up 
to a ceiling of Rs. 11 lakhs' for the 
procurement of steel recoverable 
through 15% deductions, from, the 
monthly “on account” bills..

Shri Boovaraghasamy; May I know 
if there is any clause in the original 
agreement to make ‘advance payment 
to the contractor?

Shri Alagesan: When I answered the 
previous question it was dealt <with 
adequately.

Mr. Speaker: Th« is what he^said 
in the previous qu^tibn.

Shri Boovaraghasamy: May I know 
whether Government made any effort 
to get a suitable contractor when they 
found that the original contractor was 
not financially fit?

Shri Alagesan: 1 had dealt with 
this also previously. There was a firm 
of contractors, and the partners of that 
firm did not get on well. So, one of the 
partners was allowed to dit>p out, 
another German firm was taken in. 
The main point is that t ^  wor]( re­
quires a good deal o f experience.* The 
Indian contractors, who were avail­
Able did not have experience of this

kind of work, aoid so we had to choose 
a firm in which there were two Ger­
man partners. '

Mr. Speaker: Next question.

Shri P. C. Bose: May I know whe­
ther any advance is paid......

Mr. Speaker: This has been answer­
ed in extenso already.

Scarcity of C ement  and T in  in
■ T ripura

*1365. Shri Dasaratha Deb: Will the 
Minister of Transport be pleased to 
state: ’

(a) whether it is a fact that cons­
truction works haye been stopped in 
Tripura State due to non-availability 
of cement and tin; and

. (b) the steps  ̂Government propose 
to take In the matter?

The Deputy Minister of Railways 
and Transport (Shri Alagesaii): (a)
not so far as road works are con­
cerned.

(b) Does not arise.
Shri Dasaratha Deb: May I know 

whether Government have ascertained 
the exact requirements of tin and ce­
ment in Tripura, and whether the re­
quired quantity is being supplied to 
them? .

Shri Alagesan: The concerned Mi­
nistry may be doing it. As far as we 
are concerned,* there is not much of 
a difficulty for these articles. Also, we 
do not need them much.

Some Hon. Members; We could not 
hear the answer.

Mr. Speaker: So far as the first part 
of the question is concerned, the con­
cerned Ministry must be asked. Re­
garding roads, they have not felt any 
difficulty so far as cement or any other 
material is concerned.

A ssam -Bengal R ail L ink

*1366. Shri Ah: WiU the
Minister of Railways be pleased to 
state:

(a) how much money has been ^pent 
in the protective wdrk on the Assam* 
Be^al Railway link last year;




